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H.E. Mr. Dzuverovic, Foreign Trade 
Minister of Yugoslavia and Minister 
of Commerce. Decisions were allo 
taken about the pattern of commodity 
exchanges betwe .. n India :" ... Yugos-
lavia during the year 1967. !t is ex-
p .. cted lhat the level of trade both 
ways in 1967 will be "bout Rs. 460 
million us '"gains! the lev .. 1 of about 
Rs. 380 million in 1966. 

It was agreed that good potential 
exists and can be developed for ex-
change of engineering components and 
end-products in various /lelds of 
industry and particularly in respect 
at manufactures in the two countries 
under the same license from West 
European Countries. 

Both countries have agreed to set 
up joint ventures in both countries 
and for joint marketing of the .pro-
ducts, thus manufactured in third 
countries. The agreement also con-
templates setting up of ventures with 
joint participation in third countries 
to help the development of SUch 
countries as desire aid from India or 
Yugoslavia. 

RiCe ratton to RaDway employees In 
Darjeel~ District 

·'86. Sbl'i PrIYa Gupta: 
ShrJ Barl VlsIma Kamath: 

Will the Minister of Ballwars be 
pleased to state: 

(a) whether it is a fact that no 
arrangement has been made to pro-
yide rice ration to the Railway em-
ployees in the Darjeeling District; 
and 

(b) if so, the steps beina taken In 
this regard? 

The Mlalster of State Ia the Minis-
try of Rallwayo (Dr. Ram Sab~ 
Slagb): (a) The supply and distribu-
tion of foodgrains to the railway 
employees in the Darjeelinc District 
is the responsibility of the State 
Government. 

(b) No complaint has been received 
from any Railway staff by the North-
east Frontier Railway Administration 

re/larding the non-availability of rice 
in Darjeeling area. 

H.M.T. Valt at PlaJore 

·'17. Sllrl Saboclh 1Iaa8da: 
SbrJ S. C. Samanta: 
Sbrl Bhagwat J1Ia ADd: 
SIlrJ M. L. Dwlvedl: 
SllrJ P. C. Borooah: 

Will the Minister of Indastry be 
pleased to state: 

(a) whether the sanction to set up 
the second unit at Plnjore of the 
Hindustan Machine Tools Ltd. bal 
been given in order to raise produc-
tion; and 

(b) if not, whether this will not 
affect the planning of the H.M.T. In 
the setting up of the sixth unit u 
welJ as the other units planned for 
the Fourth Five Year Plan? 

The MinIlIter of ladustry (SbrJ D. 
Sanjlvayya): (a) Ye., Sir. But a revis-
ed estimate is still under considera-
tion. 

(b) On the above basis there may 
be some delay in the commissioning 
of the second stage of the Pinjore 
Plant (6th unit). The programmin/l 
of the remaining units planned for 
the Fourth Plan period, is under the 
consideration of HMT'. management. 

Metallurgy 

·'98. SIlrI P. R. CbakraYertl: 
SbrJ K. N. Tlwary: 
Shrl Blbbutl Mlsbra: 

Will the Minister of Mlaes aad 
MetaJs be .pleased to .tate: 

(a) whether the attention of the 
Government hal been drawn to a 
paper submitted to the working group 
on Metallurgy by D,·. B. R. Jajhawan, 
Director of National Metallurgical 
Laboratory, suggesting that India 
CQuid save foreign exchange worth 
Ro. 100 erores by stepping up the pro-
duction of mineral. and ores; 

(b) whether Government endor. 
his suggestion that a number of met.l-
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lurgical plants should be started to 
process raw minerals and ores; 

(c) the steps taken to use geologi-
cal, geo-physical and geo-chemical 
techniques in larger volume; and 

(d) whether research work has 
been undertaken in designing and 
manufacturing geo-physical equip-
ment and developing field methods? 

The Minister of Mines and Metals 
(Shrl S. K. Dey): (a) and (b). Gov-
ernment are aware of the suggestions 
made in the p"pcr submitted by 
Dr. B. R. Jijhawan and generally 
agree with them. 

(c) The Geological Survey of India 
and the Indian Bureau of Mines, the 
two agencies of the Central Govern-
ment for undertaking exploration and 
proving work, have been strengthened 
in successive Five Year Plans to 
tmdertake large number of geological, 
geophysical and geochemical investi-
gations all over the country. The 
Government is fully aware of the need 
to step up exploration and proving 
work and it is proposed to further 
expand the Geological Survey of India 
for this purpose during the Fourth 
Plan period. 

(d) Research work is heing carried 
out in the Geological Survey of India 
and the National Geophysical Research 
Institute, Hyderabad, to design and 
manufacture geophysical equipment 
and to develop field methods. 
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De-scheduling of IndDslries 

·SOO. Shrl Hlmatsingka: 
Shrl Rameshwar Tantla: 

Will the Minister of Indnstl'J be 
pleased to state: 

Ca) whether it Is a fact that Union 
Governmmt are considering a pro-
posal regarding de-scheduling of eight 
industries from the licensing list; 

(b) if so. the names of the Indus-
tries and the reasons therefor; and 

(c) when the final decision in this 
regard is likely to be taken? 

The Minister of Indnstry (Shrl D. 
Sanjlvayya): (a) to (c). Some pro-
posals for the liberalisation of indus-
trial licensing are under the conside .. 
ration of Government. As SOOn as a 
final decision is taken, details of the 
proposed liberalisation will be an-
nounced. 

L_ of M.M.T.V's. Iron ore at Madras 

·S81. Shrl P. C. _: Will the 
Minister of Commeree be pleased to 
state: 

(a) whether iron ore we!&hing 
about 1,18,?:H tonnes due for ""port 




